
Shri S. G. Sunntt: May I know 
whether the plan of the reform of 
examination has been duly formulat
ed in the Centre and sent to different 
institutions7

Dr. K. L. Shrimali: Yes The whole 
proposal was thoroughly examined by 
the University Education Commission 
and the Secondary Education Com
mission, and the Ministry has been 
pursuing the matter further by 
appointing various committees and 
arranging seminars Recently a 
seminar was held at Bhopal, the 
whole question was thoroughly exa
mined there.
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Shri Shree Narayan Das: Arising
out of the answer to part (a), may I 
know whether the reforms that have 
been carried out by various States 
arc of the same standard or there is 
some difference’

Dr. K. L. Shrimali: It vanes 
From the replies we have received 
from the State Governments, objec
tive type of questions are included in 
question papers in certain subjects, 
and the percentage of marks for this 
type varies from 15 in certain sub
jects to 50 Madhya Pradesh has also 
reported that it is assessing the school 
records So it is not possible to say 
that there is uniformity, there is a 
certain difference
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Shri B. S. Murthy: May I know
whether the American system of 
examination, namely, consultipg text
books while answering question 
papers has also been considered by 
the seminar’  If so. what decision has 
been taken thereon’

Dr K. L. Shrimali: We consider all 
systems of examination for evolving 
an Indian avstem of examination

Shri Hem Barua* May I know 
whether radical reform m the system 
ot examination is proposed by way 
of intelligence tests or personality 
evaluation or by both’

Dr K. L. Shrimali* I have already 
said that objective tests will be used
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Fire in Himachal Pradesh Secretariat
*214 Shn Assar. Will the Minister 

of Home Affairs be pleased to refer to 
the reply given to Starred Question 
No 582 on the 29th May, 1957 and 
state

(a) whethei the enquiry into the 
cause of the fire m the Himachal Pra
desh Secretariat has been completed,

(b) if so, the findings of the en
quiry, and

(c) the step\ taken by Government 
against those who were responsible’

The Minister of State in the Minis
try of Home Affairs (Shri Datar): (a)
The investigation has not been com
pleted

(b) and (c) Do not arise
Shri Assar. Is it a fact that there 

have been attempts on two previous 
occasions also to set fire to the secre
tariat’  If so, what precautions were 
taken to foil such attempts’
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Shri Datar: I am not aware of the 
previous attempts This matter is 
under investigation at present

Pandit D. N. Tiwary: May I know 
whether some persons have been 
arrested in this connection, and if so, 
how many7

Shri Datar: Two persons have
already been arrested
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The Minister of State in the Minis
try of Education and Scientific Re- 

- search (Dr K. L. Shrimali): (a) A
statement is laid on the Table of the 
House [See Appendix I, annexureNo 
65]

(b) Information has Aot been made 
available by the State Governments 
so far

Shri Narayanankutty Menon: From 
the list that is placed on the Table, 
it is seen that no grants have been 
made for the States of Kerala and 
Madras What is the reason for not 
making any grants for these two 
States m the year 1956-57?

included this proposal in their deve
lopment plans

Shri Narayanankutty Menon: May I
know whether it is under considera
tion by Government for making grants 
for the year 1957-58, and, when it is 
likely to finalise7

Dr. K. L. Shrimali: We are waiting 
for the reports from the State Gov
ernments with regard to grants that 
were given last financial year and fur
ther grants will be made as soon as 
the reports are available

Shri Shree Narayan Das: What is 
the basis on which these grants are 
made to the various States and whe
ther the existence of a number of 
libraries in the State is taken into 
consideration while giving these 
grants’

Dr. K. L. Shrimali: In the last Five 
Year Plan the Central Government 
shared 66 per cent of non-recurring 
and 60 to 33-l|3 per cent on the slid
ing scale of recurring expenditure As 
far as I remember, in 1956-57, the 
Central Government shared 66 per 
cent non-recurring and 60 per cent 
recurring for Central, State, District 
and Children’s libraries and 50 per 
cent of the expenditure below district 
level libraries

Shrimati Ua Palchoudhuri: How
much of these grants is used for the 
mobile libraries, if there is a portion 
which is particularly assessed for 
mobile libraries’

Dr. K. L. Shrimali: It all depends
upon the State Governments and the 
kind of proposals they send We 
always consider the proposals sym
pathetically when they come irom tne 
State Governments

Conference of State Chief Ministers

*217 Shnmati Oa Palchoudhuri:
Will the Minister of Home Affairs be
pleased to state

Dr. K. L. Shrimali: Grants were
given in the last financial year to the (a) whether it is a fact that a con
state Governments which had ference of State Chief Ministers under.




